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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourteenth Session
Wednesday, October 08, 2025

LIST OF BUSINESS
I. Questions:

Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Shri. P. V. Sreenijin to call the attention of the Chief
Minister to the necessity to extend the Kochi Metro Rail
Development Project upto Manakkakadavu Bridge which
is envisaged upto Info Park and to expedite the initial
works of the proposed Thiruvananthapuram, Kozhikode
Metro Rail Projects.

(2) Smt. Uma Thomas to call the attention of the Minister for
Local Self Governments, Excise and Parliamentary
Affairs to the necessity to set up adequate security and
related infrastructure facilities in line with international
standards at Jawahar Lal Nehru Stadium, Kochi which
has been announced as the venue in Kerala for the
upcoming match of Argentina Football Team featuring
Lionel Messi.

III.Presentation of Reports:

(1) Shri. P. A. Mohammed Riyas, Minister for Public Works
and Tourism and Chairperson, Subject Committee - V to
present the Periodical Report from 1% April 2024 to 31*
March 2025 and the Report on the action taken on the
recommendations in the Fourth Report regarding the
scrutiny of demands for grants for the financial year
2024-2025.

(2) Smt. Veena George, Minister for Health, Woman and
Child Development and Chairperson, Subject Committee
- XII to present the Special Report of the Committee on
the Prevention of Use of Harmful Chemicals in Food
products.




(3) Shri. O. R. Kelu, Minister for Welfare of Scheduled
Castes, Scheduled Tribes and Backward Classes and
Chairperson, Subject Committee - XIII to present the
Periodical Report from 1% April 2024 to 31* March
2025 and the Report on the action taken on the
recommendations in the Fourth Report regarding the
scrutiny of demands for grants for the financial year
2024-2025.

IV. Legislative Business:

Motion for consideration and further stages of the following
Bills as reported by the Subject Committee:

(1) The Kerala Forest (Amendment) Bill, 2025.
(Discussion to be concluded.)

(i1) The Wild Life Protection (Kerala Amendment) Bill,

2025.

(Discussion to be concluded.)

(ii1) The Kerala Municipality (Amendment) Bill, 2025.
(Discussion to be concluded.)

(iv) The Kerala Panchayat Raj (Amendment) Bill,

2025.
(Discussion to be concluded.)
Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.

October 07, 2025.



